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CENTRAL ADMINISTRATIVE TRIBUNAL
MURBAI BENCH:
MUMBAT .

, 0.A. N0.97/94
THIS THE 22ND DAY OF JUNE, 1999,

HON'BLE MR,JUSTICE K.M,AGARWAL, CHATIRMAN
HON'BLE MR.R.K .AHODJA, MEMBER(A)

Shrri Arunkumar Jain

Holding the Substantive

post of Waitar- Dinning Car

under Assistant Commercial Manager(Mobila)

westarn Railway, e '

Bombayi.Central, Bombay-400 008,

C/o G.5.Walia, Advocate

High Court, 16,.Maharashtra Bhawan

Bora Masjid Streat,

fort, Bombay-400 001, srnee Applicant

(BY ADVOCATE SHRI G.S JALIA)

- Us.

1. Union of India, through
Genera) Managst
Western Railway
H.W. 0ffica,
Churchgate
Bombay-400 021,

2.  Chief Commercial Manager
(Catering)
Western Rajilway H.§. Office,
Churchgata, -
Bombay-400 020,

3. Agsistant Commercial Manager
(Catering)
Waestern Railuway
Bombay Central,
Bombay-400 008, teen Respondents

(BY ADVOCATE SHRI V,.5.MASURKAR)
ORDER(ORAL)

JUBTICE KM AGARUAL:

o

The learnsd counsel for the applicant states that the applicant
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has basn sslected to the past of Bill Issuer and accordingly this
0,A. has bacome infructuous. Under the circumatances, this D.A,

is hersby dismissed as having become infructuous, NY costs.

{ KM AGARUAL)
CHAIRMAN

P%W

MEMBER(A)



